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43 | IHIG TR, eqr || 68 725 I al-1 0.0225 0.0556 ||313ATd
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AT 20 §

SIREUE IS o THAG TSelm A Yord gRATST=AT & dgd Land Acquisition Plan of ROR at Patratu Under Dy.CE/Con/Barkakana in Dhanbad Division
of East Central Railway/Under Special Railway Project 9RTST=IT & T #T0T 8] W91 TSl 3fecald 3Tel arell Jifearfg e $1f& T T Aigc AT 38h,
et Hf&Ted 20E Sehrere g faavor

wo grar | gdaor s Y el I&eT

R e e N e I e N Ry a1
44 || A qaIq || exar | 2 726 I as-2 0.0157 0.0388 |Tes RE aite, ar deicarar R
45 || TG JeRTe] || eX9T || 44 727 I ais-2 0.0486 | 0.1200 (fSBRY HUsT Fito, AT To gHT HUsT
46 || THIG JAq || eXT | 2 730 I as-2 0.2304 0.5692 |FAFes g aite, ar Jetearer R
47 | THITS qaRIq || eXOT | 2 731 T ais-2 0.1692 0.4182 |[FFes g adto, ar Jetearer Rig
48 | THIG Jaq || eXT | 2 732 For) ais-2 0.0056 0.0138 |[FFes g o, ar Jevearer e
49 | TG | TR | OT | 2 734 kool ale-1 0.1435 | 0.3545 |Fhws g dito, e Gerearer &
50 || #HIG qeRIq || &X@r || 16 769 FOR) Trs-3 0.0009 0.0022 A=Y fAg adto

51 | TG JeRTe] || eX9T || 25 777 T alel-1 0.0037 0.0091 |fem &% T 39m &g Tdto

52 || IS TeRTe], &ar | 26 779 I ST SATST 0.0463 0.1144 |rE&ar

53 | TG qeRTe, || ¢X9T || 26 780 I E143) 0.5191 1.2826 |geftelr ¢dl i Totes &g adto
54 || THIG TR 9T || 26 784 I al-1 0.1133 0.2800 (3131

55 || UHITG ESRNIS Y &ar 26 785 g ql HEH 0.0060 0.0148 |]3T=Td

56 | TG qeRIq || &Xar || 25 787 I ale-1 0.1079 0.2666 |1 f&8 T 39 &g Tdto

57 || UHIG Ja’Iq | 9T | 16 788 Ee Gl are-1 0.0620 || 0.1532 [HAEY fAT adto
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AT 20 §

SIREUE IS o THAG TSelm A Yord gRATST=AT & dgd Land Acquisition Plan of ROR at Patratu Under Dy.CE/Con/Barkakana in Dhanbad Division
of East Central Railway/Under Special Railway Project 9RTST=IT & T HT0T 8] I#H9TG TSl 3fecald el arell Jifearfg e $1f& T T Higc AT 38h,

gt HigTeeT 20E Jehrerel g faaror

o grar | wdator i i Tl Tl

.|| e aee || #ar || . A FT IHFR N feaeey Yaa 1 &=

Ho 2 o Ho ghfar (8FeTX) | (TH3) >
INFHSTE3T

58 || THIG | YN || X 37 AR 0.0488 | 0.1206 |STRWUS &R
IRASTERT

59 || TG |  URI || &XaT 29 IRASTE3T 0.0052 | 0.0128 |SREUS TWHR
INFHSTE3T

60 | THIG | TN || X 26 IRASTE3T 0.0952 | 0.2352 |SIREUS TWHR

61 | TUHIG | Yo | X 39 IRFASTE3M - 0.0022 || 0.0054 |SIRWUS TIFHR
INFHSTE3

62 | IFIG | TR | | 71 680 IRFSTEIT - 0.0423 || 0.1045 |STREUS TEHR
INFHSTEIT

63 || THIG | YRI || 9T || 70 728 IRASw3T 0.0090 | 0.0222 |SRWUS THR

A o

INFHSTEIT

64 || IHIG TR ST | 70 729 IRASTEST 0.0521 | 0.1287 (sIR@US PR

A o

IRFATTERT

65 || THIMG | YRI | &@r | 70 1 IRATR3T 0.0707 | 0.1747 |3IRWUS THR




[T l—=Te 3(ii)]

HTLT hT TSI FAETATL

19

AT 20 §

SIREUE IS o THAG TSelm A Yord gRATST=AT & dgd Land Acquisition Plan of ROR at Patratu Under Dy.CE/Con/Barkakana in Dhanbad Division
of East Central Railway/Under Special Railway Project 9RTST=IT & T #T0T 8] W91 TSl 3fecald 3Tel arell Jifearfg e $1f& T T Aigc AT 38h,

gt HigTeeT 20E Jehrerel g faaror
o grar || wdator q&r i T T
.|| e aee || #ar || . A FT IHFR N feaeey Yaa 1 &=
Ho 2 sTo Ho ghfar (FFEI) | (TH3) -
IRASTEIM
66 | TG | TR | 9| 70 735 IRASTE3T 1.8672 | 4.6139 |STRE@US &R
IRFASTET
67 | IHIG | TR | 9| 70 818 IRFSTEIT 2.0600 | 5.0902 SREWUS THN
IRASTRIM
68 | IHIG | TR | X9r | 70 778 IRESTE3T 0.1921 || 0.4748 |SIRWUS TEHR
IRASTRIM
69 | IHIG | TR | X9r | 70 783 IRFSTEIT 0.0030 | 0.0074 [TREWUE &R
P 111797 | 27.6251
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AT 20 §

SIREUE AT o THIG TSTelm A Yord giRATST=T & dgd Land Acquisition Plan of ROR at Patratu Under Dy.CE/Con/Barkakana in Dhanbad Division
of East Central Railway/Under Special Railway Project TR & fH#T0T 8 TG ToTelm 3fecelel 31Tel aTelt 3fRrarigd 81ffenT E==il Higc AT 38

et HfETed 20E Sehrere g faavor
) ) ) qfr &1 i &y Thdr ThdT
.| e | gem | Ao @A | @waa| O N feaaqy a w1 =
R v @FFW) | (F3)
) 1. THATST HUST Jato, AT Tdo Wl HUST;
1 || IH918 | 9 | e 55 230 I ais-2 0.0084 0.0208 > > >
S ® 2. HeileT HUST adto, [T To ATHITST HUS]
. 1. THATST HUST Jato, AT Tdo JWelToT HUST;
2 || TG | 9 || e 55 229 I A 0.1696 0.4192 > > >
~ N I\ ' 2. HellsT HUST qdto, [T Tdo ATHITST HUS
) 1. THATST HUST Jato, AT Tdo JWeIToT HUST;
3 | UHIE | 9Rd | erhge 55 228 I ars-2 0.1781 0.4402 > > >
S S 2. HAlST HUST qdto, [T T eTTHAT HUsT
4 | THIMG || IR | SRS - 227 Leri) ALY 0.0932 0.2302 | 31aTa
. 1. THATST HUST Jato, AT Tdo JWelTol HUST;
5 | UHIE | IR | erhige 55 226 I A 0.2823 0.6976 > > >
: N L\ ' 2. FeAlsT HueT qdto, [T Tdo eFTHCTSl HUsT
6 || TG | YN || CrehE 9 221 ITdT ars-2 0.0402 0.0993 |Sfrogfrosro
) 1. SirodfTodho 2 IGleg HUST ddto, AT T
7 | veee || wawg | e | 47 211 Yol iz-2 0.4283 1.0583 g ° °
® ° AT ST
8 || THIG | URIq | hgE | 29 203 e ars-2 0.4463 11028 |Sfrosfrodso
. 1. SfrodfTosho 2 TAAeg HUST gdto, T Fgo
9 || THIG | I | erhge 47 202 I aig-2 0.0666 0.1645 3
® ® T HosT
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AT 20 §

SIREUE AT o THIG TSTelm A Yord giRATST=T & dgd Land Acquisition Plan of ROR at Patratu Under Dy.CE/Con/Barkakana in Dhanbad Division
of East Central Railway/Under Special Railway Project TR & fH#T0T 8 TG ToTelm 3fecelel 31Tel aTelt 3fRrarigd 81ffent E==il #igc AT 38

et Hf&Ted 20E Sehrere g faavor
) ) ) qfE +1 afr &Y ThaT Thar
.| e | gem | Ao @A | @waa| O N feaaqy a w1 =
Cary ghfar (FFIT) (TH3)
. 1. SiodfTodho 2.Ialeg HUST gdto, AT T
10 | weere | o | adbree || 47 199 Yol ig-2 0.0237 0.0585 g ° °
® ® deRT HUST
11 || qHIG | IR | THhgE | 2 197 keal as-2 0.5380 1.3293  |Sfrosfrodo
) 1. THTST HUST Jato, AT Tdo JWoITeT HUST;
12 | TG | 9Rd | erhge 55 196 I ars-2 0.3392 0.8382 3 > >
® ® 2. HAlST HUST qdto, [T T eTTHAT HUsT
) 1. THTST HUST Jato, AT Tdo YWl HUST;
13 | TG | 9Rd | erhge 55 183 dr ar8-2 0.0071 0.0175 > > >
® ® 2. HAlST HUST qdto, [T T eTTHAT HUsT
. 1. THATST HUST Jato, AT Tdo JWeIToT HUST;
14 || UG || 910 || arhrae 55 182 I A 0.0070 0.0173 > > >
s \ 1S ' 2. HeilsT HUST adto, [T T QTTHATST HUST
) 1. THTST HUST Jato, AT Tdo J@oITeT HUST;
15 | TG | 9Rd | e 55 179 I arg-2 0.3671 0.9072 > > >
& ® 2. HAlST HUST qdto, [T T eFTHTT HUsT
) 1. THTST HUST Jato, AT Tdo J@oITeT HUST;
16 || UG || 90 || erhrEe 62 476 I ar8-2 0.0612 0.1512 > > >
& ® 2. HAlST HUST qdto, [T T eFTHT HUsT
17 | qHTG | 9 | SrhG - 478 I as-2 0.0171 0.0422 |3r7ATd
. AT
18 | THIG | Yo | clhE | 64 268 StaTel 1.3926 34412 |3IR@US TIHR
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AT 20 §

SIREUE A o THIG TSTelr A Yord RISt & dgd Land Acquisition Plan of ROR at Patratu Under Dy.CE/Con/Barkakana in Dhanbad Division
of East Central Railway/Under Special Railway Project TR & fH#T0T 8 TG ToTelm 3fecelel 31Tel arelt 3fRrarigd 81ffenT Sl #igc AT 38

gt HigTeeT 20E Jehrerel g faaror
: . || o @ T qf& #ir I&aT T&HaT
.| e | gem | Ao @A | @waa| O N fedeey e #1 aw
YR ghfar (FFIT) (TH3)
IRFSTE3T
19 || HIME | IRI | SPRIG | 65 210 - - 0.0945 02334 |[SIRWUS TWHR
IRFSTE3T
20 || THITG | YeRIq || SrhrgE | 64 195 - 0.0859 0.2122 |$IR@US TSR
IRASTEIN
21 | MHIAG || G a’lﬁ'\q@ 64 176 - 0.6243 15427 |SAREUS AR
. IRASTEIN
22 || qHIG || ] a’l@‘a:d 64 480 STaTel 1.4744 3.6433 |SIRYUS HIHPR
IRASTEIN
23 | AqHIG | UK | PRI | 64 579 - 0.0808 0.1996 |FIR@US THR
Ll 6.8258 16.8666

[#T. . L. No. DCE/Con/BRKA/LA/ROR Patratu/Tokisud]
SEIER IR RICI R BEARTIDE ]
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MINISTRY OF RAILWAYS
(East Central Railway)
NOTIFICATION
Patna, the 30th June, 2026

S.0. 3782(E).— Central Government, under sub-section (1) of Section 20A of the
Railways Act, 1989 (24 of 1989) (hereinafter referred to as "the Act"), vide Notification
published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-section (ii), had
declared its intention to acquire the land specified in the Schedule appended thereto in
Ramgarh District of Jharkhand State for the Railway Project “ROR at Patratu”, for the
purposes of execution, maintenance, management and operation of the said Railway project
in Mauzas Tokisud, Sankul and Terpa.

Substance of the said notification was published in local daily newspapers in
accordance with the provisions of sub-section (4) of Section 20A of the said Act, and
objections were received by the Competent Authority. After hearing such objections, the
Competent Authority passed orders under the provisions of Section 20D of the said Act and
submitted its report under sub-section (1) of Section 20E of the said Act.

Now, therefore, the Central Government, upon receipt of the report from the
Competent Authority and in exercise of the powers conferred by sub-section (1) of Section
20E of the said Act, hereby declares that the land specified in the Schedule annexed hereto
shall be acquired for the aforesaid purpose.

And further, in exercise of the powers conferred under sub-section (2) of Section 20E
of the said Act, Central Government hereby declares that, upon publication of this
notification in the Gazette, the land specified in the Schedule annexed hereto shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE 20E

"Statement showing brief particulars of land, with or without structures, proposed for acquisition in Ramgarh District, Jharkhand, for publication of declaration under
Section 20E of the Railways Act, 1989, in connection with the construction of the project Land Acquisition Plan of ROB at Patratu under Dy. CE/Con/Barkakana in

Dhanbad Division of East Central Railway under Special Railway Project'.

Sl - : Khata Classification|| Area Area :
No. District | Circle/Block|| Mouza No. Plot No.|| Land Type of Land | (Hectare)|| (Acre) Name of Interested Raiyat/Landowner
1) Deepak Singh & Others S/o Late Jagdish
" Singh
1 Ramgarh Patratu Sankul 23 292 Raiyati Tand-II 0.1490 || 0.3681 2) Ramdayal Singh & Others Sfo Late
Gangu Singh
2 Ramgarh Patratu Sankul 5 296 Raiyati Tand-II 0.1870 || 0.4620 g/ilggﬁn Singh & Others S/o Late Lakhi
3 | Ramgarh | Patratu | Sankul | 29 297 Raiyati Tand-1l | 0.0670 | 0.1655 gf‘r:‘;fh Singh& Others S/o Late Jashwant
4 | Ramgarh | Patratu | Sankul | 26 || 298 Raiyati Tand-Il || 0.1650 | 0.4076 |[Purdadas Singh&  Others S/o  Late
Devanandan Singh
5 Ramgarh Patratu Sankul 23 299 Raiyati Tand-II 0.0016 || 0.0040 g{ﬁ]rgﬁayal Singh & Others S/o Late gangu
1) Rajendra Singh & Others S/o Late Sugu
I Singh
6 Ramgarh Patratu Sankul 39 300 Raiyati Tand-II 0.0133 || 0.0329 2) Ranjest Singh & Others Sfo Late
Dinanath Singh
1) Rajendra Singh & Others S/o Late Sugu
N Singh
7 Ramgarh Patratu Sankul 39 303 Raiyati Tand-11 0.0796 || 0.1966 2) Ranjest Singh & Others Sfo Late
Dinanath Singh
8 | Ramgarh | Patratu | Sankul | 37 334 Raiyati Tand-1l | 0.0178 | 0.0440 gi'r']';ffh""ar Singh & Others S/o Kamalnath
9 Ramgarh Patratu Sankul 23 289 Raiyati Tand-I1 0.0018 || 0.0044 g:ﬁ;a;]m Singh & Others S/o Late Rajkumar
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SCHEDULE 20E

"Statement showing brief particulars of land, with or without structures, proposed for acquisition in Ramgarh District, Jharkhand, for publication of declaration under
Section 20E of the Railways Act, 1989, in connection with the construction of the project Land Acquisition Plan of ROB at Patratu under Dy. CE/Con/Barkakana in

Dhanbad Division of East Central Railway under Special Railway Project'.

Iﬁ!)'. District | Circle/Block|| Mouza Klggta Plot No.|| Land Type Clisfs:fg:rzliéion (Hﬁgfaare) (ﬁgiz) Name of Interested Raiyat/Landowner
10 | Ramgarh Patratu Sankul - 293 GairKl\r/]IZiarua - 0.5552 | 1.3720 ||Government of Jharkhand
11 | Ramgarh Patratu Sankul 30 294 GairKI\r/]IZiarua Parti Kadim || 0.2725 || 0.6734 ||Government of Jharkhand
12 || Ramgarh Patratu Sankul 6 295 GairKhaZiarua Parti Kadim || 0.0409 || 0.1010 ||Government of Jharkhand
13 || Ramgarh Patratu Sankul 351 322 GairKl\ﬂ:iarua Forest Land || 0.0597 || 0.1475 ||Government of Jharkhand
14 || Ramgarh Patratu Sankul 351 290 GairKI\r/]IZiarua Parti Kadim || 0.1310 || 0.3237 ||Government of Jharkhand

Total| 1.7413 | 4.3027 ||
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SCHEDULE 20E

"Statement showing brief particulars of land, with or without structures, proposed for acquisition in Ramgarh District, Jharkhand, for publication of declaration under
Section 20E of the Railways Act, 1989, in connection with the construction of the project Land Acquisition Plan of ROB at Patratu under Dy. CE/Con/Barkakana in

Dhanbad Division of East Central Railway under Special Railway Project'.

Sl
No.

District

Circle/Tehsil

Village

Khata
No.

Plot/Survey
No.

Land
Type

Area

Nature of Land (Hectare)

Area (Acre)

Name of Interested Raiyat/Landholder

Ramgarh

Patratu

Terpa

48

30

Raiyati Don-3 0.0152

0.0375

1) Ishwar Singh S/o Tulsi Singh, 2) Nirgun
Singh S/o Tulsi Singh, 3) Mundrika Singh
S/o Tulsi Singh, 4) Vakil Singh S/o Tulsi
Singh, 5) Amirlal Singh S/o Tulsi Singh, 6)
Pramukh Singh S/o Tulsi Singh

Ramgarh

Patratu

Terpa

48

32

Raiyati Parti Kadim 0.0077

0.0190

1) Ishwar Singh S/o Tulsi Singh, 2) Nirgun
Singh S/o Tulsi Singh, 3) Mundrika Singh
S/o Tulsi Singh, 4) Vakil Singh S/o Tulsi
Singh, 5) Amirlal Singh S/o Tulsi Singh, 6)
Pramukh Singh S/o Tulsi Singh

Ramgarh

Patratu

Terpa

48

33

Raiyati Tand-3 0.0738

0.1823

1) Ishwar Singh S/o Tulsi Singh, 2) Nirgun
Singh S/o Tulsi Singh, 3) Mundrika Singh
S/o Tulsi Singh, 4) Vakil Singh S/o Tulsi
Singh, 5) Amirlal Singh S/o Tulsi Singh, 6)
Pramukh Singh S/o Tulsi Singh

Ramgarh

Patratu

Terpa

48

34

Raiyati Don-3 0.0266

0.0657

1) Ishwar Singh S/o Tulsi Singh, 2) Nirgun
Singh S/o Tulsi Singh, 3) Mundrika Singh
S/o Tulsi Singh, 4) Vakil Singh S/o Tulsi
Singh, 5) Amirlal Singh S/o Tulsi Singh, 6)
Pramukh Singh S/o Tulsi Singh
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Ramgarh

Patratu

Terpa

35

Raiyati

Parti Kadim

0.0024

0.0059

1) Mahendra Munda S/o Late Parmeshwar
Munda, 2) Rajan Munda S/o Late Devalal
Munda, 3) Rajesh Munda S/o Late Devalal
Munda, 4) Govind Munda S/o Late Ganesh
Munda, 5) Devnarayan Munda S/o Late
Ganesh Munda, 6) Dukhan Munda S/o Late
Kamal Munda, 7) Nandkishore Munda S/o
Late Jethu Munda, 8) Sanjay Munda S/o
Late Basudev Munda, 9) Muneshwar
Munda S/o Late Bigal Munda, 10)
Dhaneshwar Munda S/o Late Bigal Munda,
11) Rajendra Munda S/o Late Magha
Munda, 12) Sachin Munda S/o Late Magha
Munda, 13) Ravi Munda S/o Late
Ramprasad Munda, 14) Sanu Munda S/o
Late Arjun Munda

Ramgarh

Patratu

Terpa

36

Raiyati

Don-2

0.0839

0.2073

1) Mahendra Munda S/o Late Parmeshwar
Munda, 2) Rajan Munda S/o Late Devalal
Munda, 3) Rajesh Munda S/o Late Devalal
Munda, 4) Govind Munda S/o Late Ganesh
Munda, 5) Devnarayan Munda S/o Late
Ganesh Munda, 6) Dukhan Munda S/o Late
Kamal Munda, 7) Nandkishore Munda S/o
Late Jethu Munda, 8) Sanjay Munda S/o
Late Basudev Munda, 9) Muneshwar
Munda S/o Late Bigal Munda, 10)
Dhaneshwar Munda S/o Late Bigal Munda,
11) Rajendra Munda S/o Late Magha
Munda, 12) Sachin Munda S/o Late Magha
Munda, 13) Ravi Munda S/o Late
Ramprasad Munda, 14) Sanu Munda S/o
Late Arjun Munda
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1) Ajay Kumar Singh, Ravindra Kumar
Ramgarh|  Patratu Terpa 2 38 Raiyati Don-2 0.4800 1.1860 Singh S/o Rama Singh, 2) Vijay Kumar
Singh & Others S/o Late Garju Singh

|Ramgarh|| Patratu | Terpa | 7 | 5 | Raiyati || Don-3 | 0.0039 | 0.0096 [Nanku Gope& Others S/o Late Rati Thakur|

1) Mahendra Munda S/o Late Parmeshwar
Munda, 2) Rajan Munda S/o Late Devalal
Munda, 3) Rajesh Munda S/o Late Devalal
Munda, 4) Govind Munda S/o Late Ganesh
Munda, 5) Devnarayan Munda S/o Late
Ganesh Munda, 6) Dukhan Munda S/o Late
Kamal Munda, 7) Nandkishore Munda S/o
Late Jethu Munda, 8) Sanjay Munda S/o
Late Basudev Munda, 9) Muneshwar
Munda S/o Late Bigal Munda, 10)
Dhaneshwar Munda S/o Late Bigal Munda,
11) Rajendra Munda S/o Late Magha
Munda, 12) Sachin Munda S/o Late Magha
Munda, 13) Ravi Munda S/o Late
Ramprasad Munda, 14) Sanu Munda S/o
Late Arjun Munda

Ramgarh||  Patratu Terpa 58 6 Raiyati Don-2 0.0059 0.0146

1) Basudev Yadav, Amit Kumar S/o Late
Ramgarh||  Patratu Terpa 36 15 Raiyati Don-2 0.0075 0.0185 Teto Gope, 2) Vivek Yadav S/o Late
Harinath Yadav

||Ramgath Patratu H Terpa H 10 H 22 H Raiyati H Don-2 H 0.0248 H 0.0613 HKaru Thakur & Others S/o Late Rati Thakur\
Ramgarh| Patratu || Terpa | 6 23 Raiyati Don-2 0.1531 || 0.3782 Si‘r’f;'l?d Singh & Others S/o Late Bandhu
||Ramgath Patratu H Terpa H 49 H 24 H Raiyati H Don-2 H 0.2253 H 0.5568 HAjit Singh & Others S/o Manohar Singh \
Ramgarh| Patratu || Terpa | 53 25 Raiyati Don-2 0.1560 || 0.3854 Eﬂaarﬁfjhwar Mahto & Others S/o Mukund
Ramgarh| Patratu || Terpa | 53 40 Raiyati Don-2 0.1864 |  0.4607 gi?]r;%a“” Singh & Others Sfo Late Bhawani

[ep}

||Ramgath Patratu H Terpa H 57 H 41 H Raiyati H Don-2 H 0.1129 H 0.2789 HUnknown \
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17

Ramgarh

Patratu

Terpa

30

42

Raiyati

Don-2

0.2051

0.5067

Shiv Kumar Mahto & Others S/o Budhan
Mahto

18

Ramgarh

Patratu

Terpa

43

Raiyati

Don-2

0.1364

0.3370

1) Mahendra Munda S/o Late Parmeshwar
Munda, 2) Rajan Munda S/o Late Devalal
Munda, 3) Rajesh Munda S/o Late Devalal
Munda, 4) Govind Munda S/o Late Ganesh
Munda, 5) Devnarayan Munda S/o Late
Ganesh Munda, 6) Dukhan Munda S/o Late
Kamal Munda, 7) Nandkishore Munda S/o
Late Jethu Munda, 8) Sanjay Munda S/o
Late Basudev Munda, 9) Muneshwar
Munda S/o Late Bigal Munda, 10)
Dhaneshwar Munda S/o Late Bigal Munda,
11) Rajendra Munda S/o Late Magha
Munda, 12) Sachin Munda S/o Late Magha
Munda, 13) Ravi Munda S/o Late
Ramprasad Munda, 14) Sanu Munda S/o
Late Arjun Munda

19

Ramgarh

Patratu

Terpa

44

Raiyati

Don-2

0.0600

0.1482

1) Mahendra Munda S/o Late Parmeshwar
Munda, 2) Rajan Munda S/o Late Devalal
Munda, 3) Rajesh Munda S/o Late Devalal
Munda, 4) Govind Munda S/o Late Ganesh
Munda, 5) Devnarayan Munda S/o Late
Ganesh Munda, 6) Dukhan Munda S/o Late
Kamal Munda, 7) Nandkishore Munda S/o
Late Jethu Munda, 8) Sanjay Munda S/o
Late Basudev Munda, 9) Muneshwar
Munda S/o Late Bigal Munda, 10)
Dhaneshwar Munda S/o Late Bigal Munda,
11) Rajendra Munda S/o Late Magha
Munda, 12) Sachin Munda S/o Late Magha
Munda, 13) Ravi Munda S/o Late
Ramprasad Munda, 14) Sanu Munda S/o
Late Arjun Munda
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| 20 ||Ramgath Patratu

| Terpa || 51 |

45 | Raiyati |  Don2 | 0.0004 || 0.0010

HManjari Devi W/o Ramcharan Sahu \

21 |[Ramgarh|| Patratu

Terpa

50

46 Raiyati Don-2 0.0452 0.1117

1) Mahendra Munda S/o Late Parmeshwar
Munda, 2) Rajan Munda S/o Late Devalal
Munda, 3) Rajesh Munda S/o Late Devalal
Munda, 4) Govind Munda S/o Late Ganesh
Munda, 5) Devnarayan Munda S/o Late
Ganesh Munda, 6) Dukhan Munda S/o Late
Kamal Munda, 7) Nandkishore Munda S/o
Late Jethu Munda, 8) Sanjay Munda S/o
Late Basudev Munda, 9) Muneshwar
Munda S/o Late Bigal Munda, 10)
Dhaneshwar Munda S/o Late Bigal Munda,
11) Rajendra Munda S/o Late Magha
Munda, 12) Sachin Munda S/o Late Magha
Munda, 13) Ravi Munda S/o Late
Ramprasad Munda, 14) Sanu Munda S/o
Late Arjun Munda

22 |[Ramgarh|| Patratu

Terpa

17

474 Raiyati Tand-2 0.8510 2.1028

1) Ujjwal Kumar Singh S/o Shiv Kumar
Singh, 2) Vilba Devi W/o Krishna Kumar
Singh, 3) Vijay Kumar Singh S/o Late
Garju Singh

| 23 |Ramgarh| Patratu

| Terpa | 17 |

475 || Raiyati |House/Homestead| 0.0041 | 0.0101

|Vijay Kumar Singh S/o Late Garju Singh |
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24

Ramgarh

Patratu

Terpa

473

Raiyati

Tand-2

0.5643

1.3943

1. Ujjwal Kumar Singh, S/o Shiv Kumar
Singh.

2. Shiv Kumar Singh, Manoj Singh and
Vikas Kumar Singh, S/o Late Yamuna
Prasad Singh.

3. Vijay Kumar Singh, S/o Late Garju
Singh.

4. Gandauri Singh & Others, S/o Late
Bhawani Singh.

5. Basudev Yadav and Amit Kumar,S/o
Late Teto Gop.

6. Vivek Yadav, S/o Late Harinath Yadav.

25

Ramgarh

Patratu

Terpa

20

472

Raiyati

Tand-2

0.8374

2.0692

1.Ishwar SinghS/o Tulsi Singh, 2. Nirgun
SinghS/o  Tulsi Singh, 3. Mundrika
SinghS/o Tulsi Singh, 4. Vakil SinghS/o
Tulsi Singh, 5 Amirlal Singh S/o Tulsi
Singh6. Pramukh Singh S/o Tulsi Singh

26

|Ramgarh

Patratu

Terpa

67

471

Raiyati

H Tand-2

0.1265

0.3125

IDukhan Mahto & Others S/o Minu Mahto

27

Ramgarh

Patratu

Terpa

31

524

Raiyati

Tand-2

0.0310

0.0766

Ravindra Mahto S/o Late Bindeshwar
Mahto.

28

Ramgarh

Patratu

Terpa

16

525

Raiyati

Parti Kadim

0.0067

0.0166

1. Kanchan Singh, Sanjay Singh S/o Late
Dhanraj Singh, 2. Pramod Kumar Singh S/o
Rajdeep Singh, 3. Keshav Kumar Singh S/o
Late Raghunath Singh.

29

Ramgarh

Patratu

Terpa

13

673

Raiyati

Tand-2

0.0055

0.0136

Basant Singh & Others S/o Late Devanath
Singh

30

Ramgarh

Patratu

Terpa

40

674

Raiyati

Tand-2

0.0241

0.0595

Rameshwar Mahto & Others S/o Mukund
Mahto

31

Ramgarh

Patratu

Terpa

37

675

Raiyati

Tand-2

0.0283

0.0700

Rameshwar Mahto & Others S/o Mukund
Mahto

32

Ramgarh

Patratu

Terpa

41

678

Raiyati

Tand-2

0.0830

0.2050

Rana Pratap Singh & Others S/o Late
Jagdev Singh
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| 33 |Ramgarh| Patratu | Terpa | 20 | 679 | Raiyati || Don-l | 02266 | 05600 |lLaxmi Singh |
| 34 |Ramgarh| Patratu | Terpa | 39 | 681 | Raiyati | Don-2 | 00936 || 0.2312 ||Pano Devi W/o Gyani Singh |
35 [Ramgarh| Patratu | Terpa | 44 682 || Raiyati Don-2 0.0486 |  0.1200 E/:Sﬁga'v'“”da & Others Sfo Late Dasai
| 36 ||Ramgath Patratu H Terpa H 39 H 683 H Raiyati H Don-2 H 0.0445 H 0.1100 HPano Devi W/o Gyani Singh \
| 37 |Ramgarh| Patratu | Terpa | 39 | 684 | Raiyati | Don-2 | 0.0801 || 0.1979 ||Pano Devi W/o Gyani Singh |
38 [Ramgarh| Patratu | Terpa | 44 685 || Raiyati Don-2 0.0250 | 0.0618 E/:Sﬁga'v'“”da & Others Sfo Late Dasai
| 39 ||Ramgath Patratu H Terpa H 39 H 686 H Raiyati H Don-2 H 0.0436 H 0.1077 HPano Devi W/o Gyani Singh \
40 |[Ramgarh|| Patratu | Terpa | 44 687 Raiyati Don-2 0.0405 |  0.1000 E/:L‘ﬁga'v'“”da & Others S/o Late Dasai
41 |[Ramgarh|| Patratu Terpa 44 688 Raiyati Don-3 0.0154 0.0380 E/:SﬁgaMunda & Others S/o Late Dasai
| 42 |Ramgarh| Patratu | Terpa | 39 | 689 || Raiyati | Don-3 | 0.0456 | 0.1126 |Pano Devi W/o Gyani Singh |
| 43 |Ramgarh| Patratu | Terpa || 68 | 725 || Raiyati | Don-1 || 0.0225 | 0.0556 |lunknown |
44 ||Ramgarh|| Patratu Terpa 2 726 Raiyati Tand-2 0.0157 0.0388 g/ilrl:gﬁndra Singh & Others S/o Din Dayal
45 |Ramgarh| Patratu | Terpa | 44 727 || Raiyati Tand-2 0.0486 | 01200 | hert Munda & Others Sio Late Dasal
46 |[Ramgarh| Patratu | Terpa | 2 730 Raiyati Tand-2 02304 | 05692 g/i'ggﬁ”dra Singh & Others S/o Din Dayal
47 |Ramgarh|| Patratu Terpa 2 731 Raiyati Tand-2 0.1692 0.4182 g/ilrl:gﬁndra Singh & Others Sfo Din Dayal
48 |Ramgarh| Patratu | Terpa | 2 732 || Raiyati Tand-2 0.0056 | 0.0138 g’i'r‘:gﬁ”dra Singh & Others S/o Din Dayal
49 |[Ramgarh| Patratu | Terpa | 2 734 Raiyati Don-1 0.1435 |  0.3545 g/i'r‘:gﬁ”dra Singh & Others S/o Din Dayal
| 50 |[Ramgarh| Patratu | Terpa | 16 | 769 | Raiyati | Tand-3 | 0.0009 | 0.022 |Manohar Singh & Others |
| 51 |Ramgarh| Patratu | Terpa || 25 || 777 || Raiyati || Don-1 || 0.0037 | 0.0091 |[Nega Singh and Dega Singh & Others |
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52 |Ramgarh| Patratu | Terpa | 26 779 | Raiyati | SMPAKMENt 0463 | 01144  |Path/Road
| 53 |[Ramgarh|| Patratu | Terpa || 26 | 780 | Rawyati || Embankment | 0.5191 || 1.2826 |[Sushila Devi W/o Rajendra Singh & Others]
| 54 |[Ramgarh| Patratu | Terpa || 26 || 784 | Rawyati || Don-1 | 0.1133 || 0.2800 |[Unknown |
| 55 |[Ramgarh|]| Patratu | Terpa || 26 || 785 | Rawyati || PartiKadim | 0.0060 || 0.0148 |[Unknown |
| 56 |[Ramgarh|| Patratu | Terpa || 25 | 787 | Rawyatl || Don-1 | 0.1079 || 0.2666 |[Nega Singh and Dega Singh & Others |
| 57 |[Ramgarh| Patratu | Terpa || 16 | 788 | Rawyati || Don-1 | 0.0620 || 0.1532 |[Manohar Singh & Others |

58 |Ramgarh| Patratu Terpa | — 37 I\/Ig;z%:rrua Galrli\ﬂggarua 0.0488 0.1206 | Government of Jharkhand

59 |Ramgarh| Patratu Terpa | — 29 I\/Ig;z%irrua Gairli\ﬂggarua 0.0052 0.0128  |Government of Jharkhand

60 |Ramgarh| Patratu | Terpa | — 26 | oA | carMazaria o957 | 0.2352  |Government of Jharkhand

61 |Ramgarh|| Patratu Terpa — 39 I\/Ig;z%irrua — 0.0022 0.0054 Government of Jharkhand

62 |[Ramgarh| Patratu | Terpa | 71 680 |y || GAlrMazaria § 90423 | 01045  Government of Jharkhand

63 |Ramgarh| Patratu | Terpa | 70 728 | oAl | GarMazaria 00090 | 00222 |Government of Jharkhand

64 ||Ramgarh| Patratu Terpa | 70 729 I\/Ig;z%:rrua Gairli\fl]ggarua 0.0521 0.1287  ||Government of Jharkhand

65 ||Ramgarh| Patratu Terpa | 70 1 I\/Ig;z%:rrua Gairli\fl]ggarua 0.0707 0.1747  ||Government of Jharkhand

66 |Ramgarh| Patratu Terpa || 70 735 I\/Ig;z%irrua Gairli\fl]ggarua 1.8672 4.6139  |Government of Jharkhand

67 |Ramgarh| Patratu Terpa || 70 818 I\/lg;z%:rrua Gairli\fl]ggarua 2.0600 5.0902  |Government of Jharkhand

68 ||Ramgarh| Patratu Terpa | 70 778 I\/Ig;z?';lirrua Gairli\fl]ggarua 0.1921 0.4748  ||Government of Jharkhand

69 |Ramgarh| Patratu Terpa || 70 783 I\/lg;z?';lirrua Gairli\ﬂggarua 0.0030 0.0074  ||Government of Jharkhand
| Total| 1L.1797 || 27.6251 ||




34 THE GAZETTE OF INDIA : EXTRAORDINARY [PART 11—SEC. 3(ii)]
SCHEDULE 20E
"Statement showing brief particulars of land, with or without structures, proposed for acquisition in Ramgarh District, Jharkhand, for publication of declaration under
Section 20E of the Railways Act, 1989, in connection with the construction of the project Land Acquisition Plan of ROB at Patratu under Dy. CE/Con/Barkakana in
Dhanbad Division of East Central Railway under Special Railway Project'.”
Sl o Police . Khata Area Area Name of Interested
No. District Station Village No. PlotNo. || Land Type Nature of Land (Hectare)|| (Acre) Raiyat/Landholder
1. Ramlal Munda & Others, S/o Late
1 ||[Ramgarh| Patratu | Tokisud 55 230 Raiyati Tand-2 0.0084 || 0.0208 ||Sukhlal Munda; 2. Manoj Munda &
Others, S/o Late Shyamlal Munda
1. Ramlal Munda & Others, S/o Late
2 |[Ramgarh| Patratu || Tokisud 55 229 Raiyati Tand-2 0.1696 | 0.4192 |Sukhlal Munda; 2. Manoj Munda &
Others, S/o Late Shyamlal Munda
1. Ramlal Munda & Others, S/o Late
3 ||Ramgarh|| Patratu | Tokisud 55 228 Raiyati Tand-2 0.1781 || 0.4402 ||Sukhlal Munda; 2. Manoj Munda &
Others, S/o Late Shyamlal Munda
| 4 HRamgath Patratu H Tokisud H — H 227 H Raiyati H Tand-2 H 0.0932 H 0.2302 HUnknown \
1. Ramlal Munda & Others, S/o Late
5 ||Ramgarh|| Patratu | Tokisud 55 226 Raiyati Tand-2 0.2823 || 0.6976 ||Sukhlal Munda; 2. Manoj Munda &
Others, S/o Late Shyamlal Munda
| 6 |Ramgarh| Patratu | Tokisud || 9 || 221 | Raiyati | Tand-2 | 0.0402 | 0.0993 |GBK |
. A 1. GBK; 2. Rajendra Munda &
7 ||[Ramgarh| Patratu | Tokisud 47 211 Raiyati Tand-2 0.4283 || 1.0583 Others, S/o Late Tetra Munda
| 8 |Ramgarh| Patratu | Tokisud || 29 || 203 | Raiyati | Tand-2 | 0.4463 | 1.1028 |GBK |
. _— 1. GBK; 2. Rajendra Munda &
9 ||Ramgarh| Patratu | Tokisud 47 202 Raiyati Tand-2 0.0666 || 0.1645 Others. S/o Late Tetra Munda
: _— 1. GBK; 2. Rajendra Munda &
10 ||[Ramgarh| Patratu || Tokisud 47 199 Raiyati Tand-2 0.0237 || 0.0585 Others. S/o Late Tetra Munda
| 11 |Ramgarh| Patratu || Tokisud || 2 | 197 | Raiyati | Tand-2 | 05380 | 1.3293 ||GBK |
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1. Ramlal Munda & Others, S/o Late

12 ||Ramgarh|| Patratu | Tokisud 55 196 Raiyati Tand-2 0.3392 | 0.8382 |Sukhlal Munda; 2. Manoj Munda &
Others, S/o Late Shyamlal Munda

1. Ramlal Munda & Others, S/o Late

13 ||Ramgarh|| Patratu | Tokisud 55 183 Raiyati Tand-2 0.0071 | 0.0175 ||Sukhlal Munda; 2. Manoj Munda &
Others, S/o Late Shyamlal Munda

1. Ramlal Munda & Others, S/o Late

14 ||Ramgarh|| Patratu | Tokisud 55 182 Raiyati Tand-2 0.0070 | 0.0173 |Sukhlal Munda; 2. Manoj Munda &
Others, S/o Late Shyamlal Munda

1. Ramlal Munda & Others, S/o Late

15 |[Ramgarh| Patratu | Tokisud 55 179 Raiyati Tand-2 0.3671 || 0.9072 ||Sukhlal Munda; 2. Manoj Munda &
Others, S/o Late Shyamlal Munda

1. Ramlal Munda & Others, S/o Late

16 |[Ramgarh| Patratu | Tokisud 62 476 Raiyati Tand-2 0.0612 || 0.1512 ||Sukhlal Munda; 2. Manoj Munda &
Others, S/o Late Shyamlal Munda

| 17 HRamgath Patratu H Tokisud H — H 478 H Raiyati H Tand-2 H 0.0171 H 0.0422 HUnknown \

| 18 HRamgath Patratu H Tokisud H 64 H 268 H Forest Land H Gair Mazarua Khas H 1.3926 H 3.4412 HGovernment of Jharkhand \

| 19 HRamgath Patratu H Tokisud H 65 H 210 H — H Gair Mazarua Aam H 0.0945 H 0.2334 HGovernment of Jharkhand \

| 20 ||Ramgarh|| Patratu || Tokisud | 64 | 195 | — | Gair Mazarua Khas || 0.0859 | 0.2122 |Government of Jharkhand |

| 21 HRamgath Patratu H Tokisud H 64 H 176 H — H Gair Mazarua Khas H 0.6243 H 1.5427 HGovernment of Jharkhand \

| 22 |Ramgarh| Patratu | Tokisud || 64 | 480 | ForestlLand | Gair Mazarua Khas || 1.4744 | 3.6433 |Government of Jharkhand |

| 23 |Ramgarh| Patratu | Tokisud | 64 | 579 | — | Gair Mazarua Khas || 0.0808 || 0.1996 |Government of Jharkhand |

| |

Total| 6.8258 || 16.8666 ||

[F. No. L. No. DCE/Con/BRKA/LA/ROR Patratu/Tokisud]
RAJEEV GUPTA, Chief Administrative Officer/Con
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